| TEM NO 22 &64 COURT NO. 10 SECTION |1 A
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Crl) No(s).4441/2005

(From the judgenent and order dated 11/07/2005 in HCP No. 89/2005 of The H GH COURT CF

MADRAS)

A.  MAI MOONA Petitioner(s)
VERSUS

STATE OF T.N. & ORS. Respondent ( s)

(Wth appln(s) for exenption fromfiling O T.)

Wth SLP(Crl.) No. 4611/2005(Wth appln. For exenption fromfiling OT. And office report)

Date: 19/09/2005 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTICE S.B. SINHA
HON BLE MR JUSTICE R V. RAVEENDRAN
For Petitioner(s) M . R Shannugasundaram Sr. Adv.

M. V.G Pragasam Adv.

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng

ORDER

I ssue notice returnable in four weeks. Dasti permnitted.

(Meenu Set hi) (Pushap Lata Bhar
dwaj )

Court Master Court Master



